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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH: NEW DELHI

R.A.ND.371/94 in j%\
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Now Dolhi, this the 28th Octaber,1394

Hon'ble Shri J.P. Sharma,Membar (J)
Hon'blo Shei B.Ky Singh, Member (A)

Shri Ram Kishan,

sf/o Shri Karori Lal,
working as DSKP=III in
tho office of
Oy, Chiof Enginsar/UP
Northorn Railuway,
Bareda Houso,

Now Bolhi,

R/o 617, Krishi Kunj,
Indorpuri,
Now Qolhi, ooo Rpplicant

By Advocate: Shri P.M, Ahlauat

Us,
Unien of India thraugh

1, Genoral Managoer,
Northern Railuay,
Baroda Houss,

Now Do lhi,

2, Chiof Track Engineer,
Northorn Railuay,
Barsda Houso,
Now De lhi, : oo+ Rogpondosts

By Advocato: Shri H.K, Gangwani

O RDER

Hon'blo Shri J.P. Sharma, Maembar(3d)

Thoe Review applicant while working as D.3.K.P.
Grado Il in Nerthern Railway, Barada Houso filed tho
0,8, against tho erder dated 6.4,94 and he has prayad
that tho salaection for tho post of DSKP-I11 bo gquashad
and tho applicant bo cansidered for prametion to DSKP-II
on rogular basis on the basis af Railuay Board inst-

ructions dated 7.11,85.
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2, After hoaring the caunsel af the par
porusing the ploadings and documsnts en rocsrd, tho
application was dismissed as devoid af morit with
roasons given in the bady of the judgoment., In tho
Roviow applicatien, the applicant has not taken
any grsund to substantiate that thers is any orror
apparont on tho facs of the judgsment and that it
calls for revioy, In para 3 of the Reviou applig
cation tho applicant has referred to cortain con-
tontions which wore alss placed during tho courso
of tho arguments by the lsarned counsol ropresant-
ing the apblicant and these have already beon

cons idored in tho bady of the judgemont, The
contantion of the applicant that the instructisns
laid doun in para 4 of tho Beard’s latter datod
7.11.85 are fully applicable te his casa i3 not
accoptable, It is mentianed in para 4that if

an ompleyas has airoady entered the past of

ASK scalo R,425-700 on the basis of solection,

ho will beo exempted frsm appearing in tho

solegction for premoetisn te tho post of DSK Gr, Il
(Rss550=750)s The documents on record ge to show
that the applicant did net pass the melection

of ASKP gcale %5,425-700 and ho was premsted only

on soniority-cum-suitability as his name wuvas

not placed in the panel of 1975 and doas net
figuro in the penal, The applicant has no

othor caso,
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3. A review daas net lie fer ro-epanihg’of 2
caso or te again rely en the rejoctad argumonts.
with reasens in the judgement, Tho applicant hasa
no casa for revisw, The Review application is

thorefero dismissed by circulation,

eXEFQNAOAA/un

(B oKy SINGH) (3.P. SHARMA)
MEMBER(A) MEMBER(J)
ﬂrkl




